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- I, the Chawperson, Standlng Committee on Coal and Steei havmg been
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X'Chapter'-l of the Report
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"13 Sravana, 1943(Saka) Standlng Commlttee on Coal and Steel B
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'REPORT
CHAPTER T

This Report of the Standing Committee deals with Action Taken
by the Government on the observations/recommendations contained in
the Seventeenth Report. ‘(Seventeenth Lok .Sabha), of the, Standing
Committee on Coal and Steel.on . ‘Demands. for. Grants -(2021-22)"

relating to the Ministry of Mines WhICh was presented to Lok Sabha,
and lald in Rajya Sabha on 16 03 2021 il o :

2. The Report contained 12 Observatio'ns/Reédhﬁ'rhénaéfiché “The

Action Taken Rephes have been_.re ' ed_ from the Mmlstry of Mines in

(i)
: ="-?"~}'G0vernment
- u-Serial Nos, 1, 2 3

W ¢

(i) - Observatlons/Recommendat1ons in.. respect of whtch replies
Government have. not been. accepted by the Commlttee
’Serial --'-No 04 LR SRt

(iv) Observatlons/Recommendat;ons in respect of Wthh fmal rephes
of .Government are Stl]l awaited
Serial No 12 SR

w “Total ;
Cha pter—

3. The Commlttee trust that utmost 1mportance would be
given to lmplementatlon ‘of ) the Observations/
Recommendations accepted by the Government. In case,

where it is not possible for the Mmlstry to lmplement the




recommendatlens in letter and. splrlt for any reason, the matter
shouid be reported to the Commlttee wuth reasons for non-
implementation. The Committee desire that Action Taken
Rep!:es on the Observatlons/Recommendatlons contamed in
Chapter~1 ":‘-:‘,"3""'--:3' Fmal Actlon , Taken : Notes to “the

recommendatlons contamed :n".'Chapter-—V of thlS Report be.

furmshed to them W|th|n '_"hree months S

4. The Committee will now . ‘clea! -withfthe Action, Taken :by the = .

Government on some of their ol:-servatiens/recommendatlons made in - R

proposed”a fmancrai a[locatson of Rs 1828 70
Estlmates:

exp!oration target compared to the ﬂnanc:al year: 2020 21 escalatzon‘
of the operationa! expenditure, o, meet the comm"

the fmancra! year 2021-22 and aiso to clear the :"pen

fmanaal ‘year 2020-21. However, the budgetary grant has been

reduced to Rs. 1181 58 crore wrth overail reductlon of Rs 239 48 crore,
The Commlttee also noted that the organlsatlens under Ministry of
Mines could not fully Utlllse the budgetary grant dur[ng the previous
years., While e_ndgzrsmg .the_Government_wew that there will be
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demand for enhancmg the outlay by the respectlve orgamzatlons at
RE; 2021 22 ‘the Commlttee expected these orgamsatlons to
effectively utilise the approved grants in the first two quarters of 2021-
22 so_that fund allocations could be suitabty stepped up at RE, 2021~
22 The.Committee WOU|d Ilke to be appnsed of the steps taken by the
Mlmstry and Its. attached and subordmate ofﬁces to exe' te their
various schemes/actwlt;es sn an eﬁ‘ectwe manner

6. .. The M:mstry m lts Actlon Take Reply has submztted as under -

._;:-.f“The GSI is: presently workang ;nﬂMlssxon Reglon matr;x mode
<. with optimum : -capacity :by.: :mplementmg about 974 -'-.fstandard

A..'::';-sodetai concern, technlcal ass
-::_:_?pmJects, including rail, -road ; _d hydrologlcal pr‘OJECtS ‘with. the
“:budget :grant .of-Rs. 1181; 58:crore (Revenue.:s Rs. 1115 68 crore
-'Capstal -Rs.65. 90 crore);; : ‘ ithe.
for 132021-22, foliowing
consideration: R
: ‘-,i__-'=Basehne Geosmenc

"compared to the Fmancaa!er r2020-21." L
.To ldentify. more offshore pot ntial-"- reas for,mlnerahzatlon, GSI

get w1th|n

"*-(MEMC) Rules, 2015 (Amended.-ifs." - Act
2015): After lmplementat|on of MEMC rule 2015, GSL: has been
mandated to -carry out:G2- Stage generai exploratlon for non-
energy.-minerals.in - adchtlon Yo reconnalssance survey’ [G4],
‘preliminary expioration {G3} ‘with~an -aim ‘to "generate more
resource bearing geologscal reports for auctioning of -mineral
concession.  As on 31.3.2021, more than 130 -.resource
bearing G2/G3 reports on various -mineral :commodities have
been generated by GSI'since 2015. To give thrust on resource
augmentation, the mineral exploration projects have been
increased from 217 nos. in FS 2020-21 to 250 nos. in FS 2021-
3




22 ‘and -accordingly the Large -Scale Mapping (LSM), Detailed

Mappmg (BM) and drilling .targets -have. been. :proportionately.
increased.

Implementation of National Mineral Exploration Policy
(NMEP), 2016: As per the NMEP 2016, GSI is carrying out,
Project Uncover (Indna) in assoclation with Geoscience Australia
to ‘'search for ‘deep seated/ concealed ‘mineral -occurrences and

.. National Aerp-geophysical Mapping (NAGMP) .to cover the OGP

areas. In addtt|on, GSl is carrying out Reglonal Meneral Targetmg
(RMT) programmes ito gain: ms;ght into ithe - process of findlng
-..mineral deposits starting. W|thlreg|ona! models, '

'GSI has ;mplemented Onhn___Core Busmess In_n___“ated_l System

actmtles m the field. of geosmence espet:lally in datlng of rock
sampies ‘with ‘high preusuon-iiThe other :major-procurements
include : hydrostatm drlllmg--;r:gs of wvarlous .capacities, XRF,
ICPMS, -hand -held :XRF; LIBS, ‘SEM, " grav;meter, ‘magnetormeter
etc. WhECh will. enhance both !aboratory and field aCtIV]t]eS with
quality data,

National ‘and - mternatmnal collaboratlon In every field
season GSI takes up collaboratlon/qunsorsh[p projects with
different organlizations like CSIR, ISRO, I1SI, AMD, Ind. Railway,
BRO, CWC, PWD etc. In international arena,” GSI has existing

4




- bilateral activities under existing :MoU with Geoscience Australia,
Geologica! Survey of Bangladesh British . Geologtcai Survey,
UK., Geological Survey of Brazil- CPRM Brazil and GTK, Finland
for dlfferent collaborative scientific works.

Synergy with other geoscience organlzation' The
coordination between all explorat}on and exploitation agencies in
the ~country including -PSUs “is mmainly -done -through -Central
Geological Programming . Board (CGPB) The . CGPB is. the apex
body at the national Jevel to overview ‘the programme ‘of
geoscientific - “activities =including - mineral. . explorat1on in.the
country, During . finalization -of the FSP -programme, GSI gives

"due” consnderation ‘of the project ’requests"recelved fmm aII

. Stakeholders. :
... . The activities, ef GSI '-te_.under constant ‘monitoring and evaluatron
by the. Minlstry .ofMines and the detaiis are surnmanzed elow:-
“a. The physmal and ﬁnancsai achlevements made by GSI have beéen
" ‘report éubmltted:_ﬁto

inter- mmisterta{ co]labor'tmn/ c:be erge CE
mternatsonal coilaboratlo

approved .grants in the lmtlal flrst two quarters of 2021 22 S0
that allocated -fund_s_,.du_n__ng_.‘_2_921_.2‘2_‘__,:__gggld_'.§_lz)_e .|,ng_1:e,as,ed,..at RE

stage. From the action.taken reply of the. Ministry, the
Committee observe that GSI is presently working in Mission-




Regmn matrix mode wnth optlmum capac:ty by lmplementmg
about 974 standard pro_;ec s,,.‘m"Fleld Season (F‘__) :2021 22
throughout the country including survey & mapping, mineral

exploratlon, prc)]ects of soc:etal concern, techmca! assastance
m heavy engmeermg prOJects, lncludlng rall road “and -
hydrolog;cal prOJECts wuth the budgetary grant of Rs 1181 58

even the éduce allocations and ‘the crual exl_i ndsture durmg these
years r-emamed.Rs 4.55 ‘_rore and Rs.74,12° crore (upto 31SE January,

2021), respectlveiy. Someaof the reasons "-for‘ reductlon ln'"

_ _e ‘Iailocated

funds at RE 2020 21 llke non f!lhng up of vacant posts Iess numbers
of ofﬁc:ial tours and mspect;on Of mlnes due t:o COVID -19, less
requlrement of ’ funds to_war;is .malntenance and_ Up ‘keeping of
residential and official building of IBM and less requirement towards

6
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procurement of: vehzcles as. well as, machlnery & eqUmeents are found
to be justifiable. However Iess allocatlon of funds for IBM at RE 2019-
20 and then under-utilisation of funds allocated at RE, 2019-20 depict
a different picture and speaks clearly on the lack of efforts on the part
~ of 1BM to optimally utilize the funds allocated. The Committee would
therefore :desire -1BM :t.c_x;‘-avoid..--_r.ecu.r._ri_ng-.a_L_Jnder:u_tilisat%@n,=;c_5f.;:r:a.l-i9.<:,a1‘-\eﬁ
funds -and. work towards :utilizing .the .allocated —Abudget ;in 2 -prudent
manner.:The Commlttee had hOWever been ; assured that the a‘mount

expendlture of BM du ing the =f|nan<:|al year
<) RE of Rs-'94_00 crore_The

" "-f=i;fSpec1ai Component -»Pian f:-'for j_:‘.-:Scheduled ‘Castes

-:Other. Capital -'Expendlture (OCE) NER)‘t[amountmg 0..Rs.
_crore] and ¢ ney
""":WIPRO & PrOJec monitoring . Unit NIS G for ng .

" System ‘due 40 iegai :dlspute non~ﬁng of vacant posts by DR

. as process.of. revwal of. ‘posts. is.going . on,_”_non completton .of
procurement process through GeM as vendors could. .ot ¢ dellver
the items due to COVID 19 restrlc:tlons etc: [amon'tmg to
Rs.3.16 crorg]," R .

10. The Commlttee had noted that lge
Estimates of Rs. 124.31 crore and Rev:sed Estlmates of Rs.
109.11 crore durmg 2019—20, the actual utilization was Rs.

7




94, 55 crore only Durmg 2020 21 agamst Budget Estlmates of
Rs. 128 31 crore and Rewsed ‘Estimates of Rs.94. 00 crore, IBM
could utilize only Rs. 74.12 crore upto 31st January, 2021, The
Committee in their Original Report desired to avoid recurring

under-utlllsatlon of a!located funds by IBM ‘and ‘to ‘utilise :the

allocated budget ln -a prudent manner, “The Mlmstry has stated

- in their action. taken reply ‘that the actual expendlture of : IBM

durmg 2020-21 was Rs. 86 98: crore and the shortfall ef Rs 7. 02,‘

crore durmg 2020 21 1s mamly due to no scope of mcurrmg

monltormg Umt NISG for Mmmg Tenement System :due tn tegal o

dispute; non fil!lng of vacant posts by dlrect recru1tment as

process . of revwal of posts lS gomg cm' '~non-'ompletlon of

the matter. R

Recommendai';jon Sl Ne.9

District Mineral Foundation .(DMF) and Pradhan Mantrl Khanij
Kshetra Kalxan Yo;ana (PMKKKY)

11, In their Action Taken Report on the 47th Report "Implementation

of District Mineral Foundation (DMF) and Pradhan Mantri Khanij
8



Kshetra Katyan YOJana (PMKKKY)" the Commlttee had observed from
the statement furnished - to them wn:h regard to audutmg of DMF in
respect of mineral rich States since 2015-16 to 2018-19 that audit
status of DMF in respect of certain States was furnished for the year

2015 16 to. 2018 19 -and. aiso in respect of «certain States, it was
missmg for some. particular year/s. Besu:ies, the Ministry of Mlnes had

not -;-furnish_e_d -the -:;nform,atlon :on action ;taken -..tgy ﬁhem ;:;_agai,nst --th_e

st

| No.

“[No o ]
~|Distrigts | ¢
. with

1 [Andhra <7 b0 .4 Tn Progress - 1 :
' Pradesh. - | Not Started - 12
2 Completed‘~ “ompleted = 2 || Completed - 8.
Ok [ Mot | Not Started » 20
4 |Gujarat " i Co -|Completed - 31 .| Compieted - 31
e Appiicable 1 - ‘ “Jin Progress - 1| In Progress - 1
5 [Iharkhand 7|~ 24 - “Net | Completed - 21- Cornpleted _ ,&Cample_ted_ 20 | Completed - 12 ¢
Appficeble Not Started 323 5 - 7"iNot Started -4 | Mot Started - 12
Not Started - S
1
6 |Karnataka | -30 . | Completed - { Completed -.30. Compieted «._,C_qmp!ete__d_; 29 | Completed - 25 .
: : 30 o e 30 " lin' Progress - 1 | In Progress - 5
7 aharashtra 35 | o2, i Completed -.7..3 Completed .~ 7. Completed -7 - Not Started -
_|In Progress - 28| In Progress - In Pragress -28 5
8 IiMadhya 51 Completed Completed - 9 Completed S Compieted 11 -
Pradesh -9 ‘Not Started - 42| Not Started - ;| Not Started - 40
Not Started 142
- 42 o




.
9 |Qdisha - | 30 . Completed - Completed - 19 | Completed - [completed - 2
o {8 . In Progress - 1ple. tn Progress -.28
| In Progress T n Progress -1
- 12 11
10 |Rajasthan 33 - Completed - 17 | Completed - |Completad - 4 | Completed - 1 -
In Progress - 16} 17 in Progress - 29 | In Progress - 32
In Progress -
, 16 A _
11 Tamil Nadu 30 | NotStarted | Not Started - *| Completed - "iCo'mpleted - 28 |Completed - 11
R I L --300 b 300 029 . In.Progress - 2 {In Progress - 19
N In Progress - S 1 :
. . 1
112 1Telangana. | 32 - e 1T - - -
13 [Assam oo 0 33 n et s o] T - -
14 |Bihar. 38 - I . - - -
- __|Pradesh . 1 SRR
16 Jammu‘& 1 20 e -
- Kashmir s
17 |Kerala N
18 |Meghalaya -
}iT] Utf;a_rakha_n AR -
20 |Uttar, . -
Pradesh
21 |West - - -
Bengal

Audit ‘of FY2020-202 State Govarnment of Tamn Nadu Karnataka Madhya Pradesh
Telangana “Andhra Pradesh Gujarat, Jharkhancl Od1sha, ‘and: Chhattlsgarh

'?;reiteratlng; to the ta_tes the neeci and. urgency “of gettmg the-
.auditing .of .DMF.: Repeated remmders have been sent to .the .

-.States, the ‘exigency.'of the same was. also’ commumcated inthe

Videa .Conferences held with the States..In addition to this, “the -+
Central PMU ‘has been coordinating withthe States for the data
‘related.‘to DMF.:as “well ‘as - sendmg ‘emsnders regard:ng the
regular audrt of the DMF funds.'.f ARV E AR

13, The_:Cornmlttee, m thelr earher Report had observed
that aud.lt “of -Disi:nct Mmeral Foundatlon(DMF) m respect of
mineral rlch ___S_i_:.‘ateg.__-frqm.20_1._5;._1_.5.1:0 2018-19 was missing for
some particular year(s). The Committee in their = Original

Report had, therefore, desired that the audit of DMF in a.ll

10



mmeral rich States be cnmpleted at. the earhest and they be
appr:sed of the same. The Ministry in its. aetnon taken reply has
informed that Audit status has been received upto the year
2019-20. Further, State Governmenis of Tamil Naduy,
Karnataka, - Madhya Pradesh, ‘Telangana, - Andhra -:P.‘l_-_adeeh,
Gujarat, ‘Jharkhand, Odisha and Chhattisgarh *have indicated

that .due to ongomg pandemlc satuatlon, audlt for.. 2020 21 .1s
delayed Mlmstry of Mmes has been relteratlng to the States
the ‘need: and urgency of gettlng the audltmg of DMF and
repeated remlnders are state:__to have been sent to the States _

to ensure that audlts ‘:of ‘bMF-‘_._;_ :_,-atl the _;concerned States be

completed w:thm :.‘he stxpulated 'tlme frame henceforth The_, BASEY

Comm:ttee would Ilke to k

regard

Recom endatlon SI No,:to

HINDUSTAN COPPE' LIMITED (HCL) :

tee noted that during 2019-20, against. BE_‘ RE of
Plan outlays Df Rs 600 crore, HCL was. able to spend R,s 452.96 'crore
onl_y -b,_ecause.-:l,.s_z_j
retalned as Rs, 4(}2-z

' Jects at RE stage the target was
_‘,‘A.crore and a eunt coutd net. be spent due to
delay In awardlng of some of the tentlers related to mine:_expansmn
Further, during 2020 21 agamst BE and RE of Rs. 600 crore; the actual
expenditure upto; December 2020 " 's Rs 283 13 crore only and the
likely expenditure up to March, 2021 wsH be Rs 360 crore. The reasons
adduced for exp_e;ted under- utlllsatlon of funds viz. stoppage & slow-

down of operatioh of all CAPEX projects for maihtaining COVID-18
11

be aPPrlsed of the actlon taken in thISL ] S



protocol |n undergrouncl as well as in open cast mines; Contract for
Mine Development “Production Dnlhng and Ore - Preductton from
Malanjkhand Copper Project (MCP) underground mine, could not
commence as mobilization of resources/equipments by the contractor
were held up due to :COVID-19; Delayin‘ getting ‘Environmental
Clearance (EC) ‘of -Surda ‘mine, the ‘targeted CAPEX f:’e,xpénc!it.lire,.fof
Surda mine could not ‘be"met 'ete Now; ":"Plan .outiays (BE) of Rs.350
crore ‘has ‘been made for the year 2021-22: The Commlttee had.. been

mformed that keep{ng ln vsew the present flnanCIai cond:tlon of the_

_company, HCL has p!anned 102 focus on such CAPEX whlch _w11|| give

belng taken by HCL fof :‘the growth of the Compan:_ ithe nm
desire thel: HCL should earnestly strlve, towards ( ptimal utzlization of

'15.

Rs.452.96 crore (aud|ted) as compared to E_,_g 2t Of

at REstage.The. scheme ‘wise ‘breakup .ofthe. expendlture is given
beiow m '

(Rs m crore)
2019 20- Expend:ture

Scheme R

SRR P BE.- “RE - : 'Actual...:‘?
Renewal & Replacement . 8.00 8.00 18.24
Mine Development 180.00 |  180:00 | 225.05
Mine Expansion - 402,00 | 402.00 | 205.86
Green Field Exploration 10.00 10.00 3.81
Total 600.00 - 600.00 452,96

The shortfall was mainly under its mine expansion projects both at
BE and RE stage since it was not possible to achieve the desired

12



target due te delay in awardlng some Df the L‘enders related to mine
expansu:)n ' ‘ B :

-b. Reasons for shortfall in Plan Expenditure during the year
2020 21

Expected Plan Expenditure of HCL durmg the year.2020-21 will be
'Rs.360.00 crore as .compared fo target of Rs. 60_.0‘ 00 crore at BE
stage The reasons for expected underutlhzatlon of R

'““,'.‘_":s:Delay |r.1' gettlng Enwronmental ciearance (
ithereby. the targeted. CAPEX_‘expendlture of Surda

. The company wHI,:strlve towards;fui!y ptl_mal utmzatmn of the
"*plan ‘outlays “iprepared “for fsnanmal wyear-+2021-22: The Plan

-Expendlture for the year.: 2021 224s.as follows:- .- ', :
‘ (Rs. m crore)

Scheme ——— BE
Renewai & Replacement =*~ 7 oo e 10,000
Mine Development - 160.00
Mine Expansion - 170.00
Green Field Exploration 10.00
Total 350.00

13




16. The Committee, in their original Report, had noted fi;at ,
HCL could utilize only Rs. 452,96 crore against the budgetary
ailocatlon of Rs. 600 crore durmg 2019 20 Further, durmg
2020 21 agamst__‘BE and RE of Rs 600 crora, the ‘actual
expendlture -upto, -{D.ecember, 2020 was Rs 283 13 croré Aolnly
and HCL ‘was hkely to utillze Rs 360 crore upto March : 2021
The shortfall |n _Plan Expendlture durmg th_:n'"year 2020-2: 1 was

take lmmedlate steps to utrllze the‘eﬁ'tlre funds of Rs 350 crore

earmarked for the year 2021- 22 Cc mmlttee Wc:uld like to
be apprised of the action Pian of the Mmlstry/HCL fer utlllsmg

these funds.

14




' et - CHAPTER =X
OBSERVATIONS/RECOMMENDATIONS WHICH HAVE BEEN
ACCEPTED BY THE GOVERNMENT

... Recommendation Sl Ne.1 .~ .

_proposed a
Estimates, 202

The GSI 15 presently WOrkmg Isslon-=Region . matnx mode W|th
optlmum capacity by lmplementlng about 974 . standard pro_]ects in
Field ‘Season (FS) 2021-22 ‘throughout'the’ ‘country - including survey &
mapping, mineral exploration, projects of societal concern, technical
assistance in :heavy..engineering .projects, : mcludmg rail, road and
hydrological projects .with | the ..budget .:grant . of Rs.1181.58 crore
(Revenue - Rs.1115.68 crore, Capital -Rs.65.90 crore). During

15




forrnulatlon of the FS projects for 2021-22, following aspects have
been taken into constderatlo_. o

Baseline Geoscience Data Generation: GSI has given thrust on
generating baseline geoscience data e.g. geglogical, geochemical,
geophysical and aero-geophysical which ‘are of paramount Importance
for identifying potential -areas for mineral exploration -and accordingly
the mappmg _targets for ‘-'-ground survey f"‘S cnahzed T hematlc

seated/ concealed manerai occurrences an ational Aero~geophy51cal
Mapping (NAGMP) to cover the OGP, ar. ition, GSLis carrying
out Regional Mineral Targetmg (RMT) programmes' to.gain 1n5|ght into
the process. of f‘nding mlneral deposnts startmg w1th reglona[ models E

GSI has lmplemented Onlme Core Busmess Integrateci System
(OCBIS) to enable all-GSI ggqsc:entasts and- administrators to collect,

16



geoscnentiﬂc community and other stakeholders to eassiy access, view

and utilize GSI data & Information (as per the Data sharing &

_accesstbihty policy :of -GS, 2019) ‘Furthering ‘this;»GSI 1s In:process of .
. -setting up . of the. Nataona! Geosczence Data Repository (NGDR) “for. *

SCIGHtlfIC works

Synergy w1th other g‘ sci nce orgamzatton The coordmatlon
hetween-all- exploratlon -and i expiontatlon agenc:ies i sthe .country

17

mineral exploration data of the - .




overvzew the programme of - geosmentiﬁc activities mcluding mlneral
exploration in the country. During finalization of the FSP programme,
GSI g;ves due consideration of the project requests received from all,

Wh:ie “appreciat] g

Committee are happy to hdte that GSI has atso generated mdf‘é than
Rs.38 Iakh as 1nterna! resources by way of undertaklng vanous

18
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The ~Committee note that during 2019-20, against, BE and RE of

- Rs.1322,93 crore and Rs.1241.59 crore," GSI could utilise .Rs. 1139.64

crore (91 79% of RE). During 2020-21, against BE and RE of
Rs.1349.98 crore and Rs.1115.01 crore, GSI has been able to expend
Rs.975.29 crore (87.47% of RE) upto 31st January, 2021, The.
Committee have: been informed ‘that for timely- lmplernentat[on of 967
projects: taken. up during-2020-21, GSI has taken necessary steps .to
execute bulk of activitles. under all mlssmns dunng B’d and 4“‘ quarters.

monitonng ,“he‘progres ie cVemn NG LEEM,
prc)]ects 1nv0!vmg external experts have been conducted to ensure

" target: :achievement: :_-‘sl,eadlng 10 . quallty output ‘of: ﬁeld ‘work. The

Comnmittee hope that much needed _constant - ‘monitoring and
superyision along W|th “rerm i -”"ll‘-‘_the rcuects would yield the
desired ‘results. The Comm;ttee would'.h-:ke to be appr]sed of the actual.

C. In view of reduction of -fu‘nd at RE stage _GSI‘.;:h _ ]udndously
reallocated fund for different activities under revenue and capital
heads with an aim to achieve physmal targets for F.S 2020-21
under various missions espec;ally survey & mapping, mineral

~ exploration, fundamental research, 'specialized investigation etc.”

d. In spite of challenge caused by Covid-19 pandemic, GSI has

given -all efforts to..complete of the targets set under various

missions with optimum . utilization of . the fund. During the

Financial Year 2020-21, GSI has utilized total Rs.1110.94 crore

19




™

+(99.53%. of RE. -grant) .and all- the mappmg and expioratlon

““targets have been. fally. achleved.

e. The details of fund allocation and expend;ture for the Flnanaal
Year 2020-21 is given below-

(Rs. in crore)

Budget . APproved Approved Actual oo i lof]
Heads - .. “BE .0 . g Expendlture (expenditure e
(2020- 21) S ) SRR
Revenue - 1241768 '["1063.82 1059 22 9.57 %
Capltal 10830 52,47 6E

During the Fmanmal Year 2021 22 GSI_ rece:ved BE grant of

Rs.1181.58 crore

(Revenue- Rs.1115.68

crore,

Capital-

Rs.65.90 crore). Out of this total allocated budget grant of Rs.1181.58
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crore, Rs.63,90 crore has -been- -allocated -for-GSI actlvities .of NER as
per mandatory allocation” guxdellnes ‘of: Mlnlstry of- Fmance The outlay
for revenue and capital budget has been finalized for all heads and
accordingly the fund has been allocated to all Mission/Region/State

unit offices for execution of all mission ‘activities of field season
2021- 22 o

The followmg steps have been' taken:_'by :GSI to ensure'optimum

target achsevements of_ GS are be _\__g_sent ta Mmastry of Mlnes '
d. Priority has been: gzvenft_ clear:H _._pendlng dues: of the Finanmai :
Year 2020 21 |mmed|ately w1t

'-undertaken wzth reglonal/missmn/support ""'ystem or "effeci:tve
"utrhsatton offunds HRE R SRORREEE i
f. Keeping . in- view : of - the change In - requwement ‘of « fund for
execution of all actlwtles durlng the Financial Year 2021- 22, GSI
will ‘submit the revised demand “of budget ‘(both ‘revenue &

capital) after completion of second quarter “for optimum
utilization of the fund.

21




g ‘All financial - transactions are. ‘being .done electronically - under
PFMS modu!e of- Government of.:India 50 ;that :status .of . fund
Utl|lzatIQﬂ can be monitored by all concerned authorities.

[Ministry of Mings O.M. No.5/2/22-IF(530) dated 28.05,2021]

Recommendation Sl. No.5 . ,
. The Committee, further note. that 8 budgetary alfocatlon of Rs.110

As dwected by.,_he_Commsttee, all-out- efforts would -‘be made
from<IBM.side o -utilise the funds.ofiRs, 110 crore all
during the Fnancral iyear.2021-22, to the extent possab[e sub]ect to
improvement ::0f . prevalhng Covid-19 situation. in. ‘the . -country. The
expenditure :review -would -be. :made -at RE stage-and. if- .any-.additional

funds .required. under any obje.ct head, the. ‘same. wnl be reqwsmoned
by IBM at RE stage. S

[Ministry of Mines O.M. No.5/2/22-IF(530) dated 28.05.2021]
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Recommendatlon Sl No 6

NATIONAL MINERAL EXPLGRATION TRUST (NMET}
The Committee have been informed that the utilisation of
National Mineral Exploration Trust (NMET) budget depends on the
progress of work of NMET funded .exploration projects. executed by
various -Notified Exploration -Agencies (NEAs). Besides, . base-line
geoscience survey work by:GSI, other :exploration agencies i.e. MECL,
NMDC:Ltd.,-KIOCL Ltd., DMG offices, TSMDC etc, are also carrying out
'NMET -:funded -exploration - projects, However, _the - Committee note
under-utilization of:. funds of NMET. durmg 2019- 20, where agamst BE
and .RE: of Rs,150. crore. and Rs. 110 crore, respectlvely, only Rs.68.31
crore: were utlllzed During 2020 21, agamst ‘BE ‘and . ‘RE-of :Rs. 150
crore and Rs 90.. crore, respectlvely, only Rs. 66 07 Crore ; have been
31 January, 2021 The Commltte; ‘understand under-
in

(NAGMP) pro;ec_ (€
due :to-COVID- 19=épandemic Be5|des due to htigatlon :ssue, aenal
survey by: |n oject: i

to 8) of the aero geophystcal survey prOJect o“,GSI However, the

Ministry has expected that reduced allocatlon w:ll be utilazed in.2020-
21.The: Comm:ttee would like. to be mformed of the actual utiilzation
of NMET funds dur' g 2020-21. : S ‘

Actlon Taken -

NATIONAL MINERAL EXPLORATION TRUST (NME__)_

The total ,xpendnture 1n respect of NMET for the f‘nanc:lal year
2020~ 21 is Rs: 83, 11 crore The following imeasures are being taken by
NMET ta. ensure optimum utlhsat:on of plan outiays for 2021 22 R

a. NEA’s have been asked to provnde penod wnse phasmg of
prOJect!ons regarcimg work to be carried out along wrth
milestones and corresponding cost S

b. Periodic progress reports of ongomg pro;ects are bemg obtained
from NEA’s for regular monitoring of project work.

c. Technical reviews of the ongoing projects are being carried out
on regular basis through Technical-cum-Cost Committee of
NMET.
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d. Schedule of Charges (SoC) -of NMET has been implemented

w.e.f. 01, 04.2020":to -facilitate - exploration -work by notlﬂed
exploratron agencues for reimblrsement of cost of project work,
e. For Base metals & Precious Metals, Strategic and Fertilizer
Minerals, provision of Exploration Incentive (EI) of 10% of
project cost if project is upgraded from G4 to G3 stage included

in Schedule of ; Charges (SoC) o ! encourage NEAs to submrt

“exploratron proposals for these mmerals i

f. ,;“To streamllne -and expedrte the - process of evaluatron of new_
prOJect proposals submitted by NEA s, Tec
"‘~5.Comm|ttee (TCC) meetings are held every month

2020~ 21 of Rs 150 crore The Commrttee have been nformed that
this 1s: done keepmg m _-..VIew th noertalnty""f ongomg COVID 19
pandemic and hmltatlons dno mobrhty “of mternatlonal agencnes
associated - W|th the . advanced geoscrence proJects due 1o COVID.
Consnderlng the lmportance attached to the NMET funds “for
exploration prOJects the Commlttee recommend that adequate
corrective measures should be taken by the Mlnlstry of Mmes/NMET to
ensure optimum utrl:zat[on of. plan outfays of Rs.100 crore during
2021-22 and they be apprrsed of the same.
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The total expenditure in respect of NMET for the financial year
2020-21 Is Rs.83.11 crore. The following measures are being taken by
NMET to ensure optsmum utll;sation of plan out!ays for 2021 22 - o

"*’Bhopal Slrmlar werkshotis. ._been;‘jplanned f,o._,eastern states;
north eastern states and southern states, thereby t:overmg all
mineral producmg states |n the country R R

[Ministry of Mlnes O M. No. 5/2/22 IF(530) dated 28.05. 2021]
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Recommendation Si. No.8
‘nd Pradhan Mantri Khann

District - Mmeral‘__Foundatlon ' DMF).
Kshetra Kalyan Yojana (PMKKKY)
The Committee note that at present State Governments are
empowered to decide .on the composition of District Mineral
- Foundation. The .Committee..have been..apprised. that the_Ministry of
Mines has moved a :Cabinet Note on .13,01.2021 for propgsal to
empower-the - Central Government t0..issue dlrectlons .£o..the State
:Governments w;th respect to. composmon and functlons'of DMF and a

Bitt may .be brought .in the upcommg Parliament Session.-fo btinging
Amendmentto. MMDR ‘Act,:1957:

been submltted ; as 500

wherem |t has been stated that_-_the Central Government may glve
directions regarding composition.-and. utlllzation of fund by the DMF.
Instructions regarding inclusion of Members of Parliament/ MLA/MLC
in the governing ‘Council of DMF Trust has -been ‘issued by the

Ministry of Mines on 23.04.2021. A copy of the order is given
below:-
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india
~ Ministry of Mines

affected
Council. -

gula

hereby directs the State Governments .and Union Territories.to
incorporate the follawing in the rules.regulating the composition of
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T '-.Gover'nmg Council and Managin
.1+ “Foundation with lmmedlate

-Committee of District Mineral

1. The Chairman of Governing Council and Managing Committee
shaEE be District Magistrate/ Deputy. Commissioner/ District

of ‘the district, "No : .other..person -can -function as. ..

Cha:r an of the Goveming CounCIE and Managing Committee. -
2 Me

. ‘member of the Governi ncil. :

1 Chief Secretarles of ali States o
2. Admlmstrators of‘Unlon Terrltorles

Copy for mformat:on t

’-ﬁ.t-ﬁﬁfffﬁirt-'.‘.’!tn@s; ‘R?S: to '.Sééf'retér'&' -
(Mmes) e

[Mmlstry of Mmes O M No. 5/2/22 IF(530) dated 28.05. 2021}
28
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Recommendatlon Sl No.9 —

In their Action Taken Report on the 47”’ Report “Implementation
of District Mineral Foundation (DMF) and Pradhan Mantri Khanij
Kshetra Kalyan Yojana (PMKKKY}", the Committee had cbserved from
the statement furnished to them with regard to auditing of .DMF :in.
respect -of mineral :tich States since 2015-16 to 2018-19 that audltr
status of DMF in respect of certain States was furmshed for the year:
2015-16-to -2018-19 -and also .in respect of certain . States, .it. was.
missing . for some partlcuiar year/s ‘Besides, the Mlnlstry ‘of: Mlnes had
not furnished ‘the information on action taken by ‘them against the

defaulting States. The :Committee. would_hence desire &
about the status of action taken thh regard to thei
- - .in all.the mineral :Fi

o.;be informed

ed

" {pistricts -
with DMF

z cgmpieted 27
In Progress -6

Completed B
4™ Progress - 5
‘Nat Started - 2

In Prograss- 1
th‘Stgrt_gd -12

K Compte d 20

T Completed 27
) Not Started 1

.'EiNOt Started E

Cnmpletad 22

‘Comgpleted - 8
Not Started - 20

NotStarted 8

?Not-Started 1

Ng;_Ap Hicabl

i| .Completed - 32

Completed =32

Completed - 31
In Progress -1

Compieted -31
In Progress - 1

Not Applicable -

Compieted 21 )
Not Started 2}

'Cumpieted -23

20f ‘Completed - 12
4| ‘Not Started -

| Completed.-30 .

Completed 30 E

Completed 30_ ;

Comp[eted -29
An Progress.- 1

Completed - 25
“Jin Prograss - 5

in Progress 28

Cnmpleted 7

3 Cnmpfeted 1]

in Progress - 28 ]

Cumpleted _7
nProgre =28

Mat Started - 35

& |Madhya

‘Completed -9

7 RS *:Completed -9 |- 'Completed - -9 icompleted <13] L
pradesh ™1~ "1 Nottarted -42 | ‘Mot Started -42 7] Not Started -42 | Not Started - 40
9 |Odisha. » [ 30 | Completed 18 :|-Completed -19 - “Completed - 19 .| -:Completed - 2 .
B - In Progress - 12 1" In Progress - 11 . | In Progress ~ 11 - -In Progress-28] -
10 | Rajasthan 33 CU-on ] Completed - 17 Completed 17 Comgpleted -4 | . Completed -1
' - | ' progress - 16 | 1n Progress-16 | In Progress - 25 In Progress - 32
11 {Tamil Nadu 30 | NotStarted -30 | NotStarted-30 | Completed -29 - Completed - 28] Completed - 11
o o ) i progress-1 | tn Progress < 2 | In Progress - 19
12 | Telangana v - - R - -
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4 {,.

13 [ Assam 33 -
14 [Bihar - 38
15 [Hlmachal " 12

Pradesh
16 [Jammu & 20

Kashmir

. 117 |Kerala - 14 | . .

18 [Meghalaya | B .|~ B It R e —
19 JUttarakhand| 13 D] T - T | Coton Lo o T E

Pradesh

West Bengal

Q Karnataka M
a, ‘and .Chhattjsgarh i
that due to ongomg pandemic mtuation audit for 2020 2021 is delayed

States the need and urgency of getting the audltlng of-ﬁ:DM -fRepeated R
reminders. have been sent to the States ‘the. exagency © L
also commumcated-m th :

addition to this the CentA
forithe: data reiated fve}io]

delay m awa mg of seme of the :ten'ders related to mine expansaon
Further;: durmg :2020-21; agamst BE: and RE of Rs.600 crore, the actual
expendlture upto December 12020 is Rs.283.13 crore only and the
likely expenditure up to’ March '2021.will be Rs.360 crore. The reasons
adduced for expected. under -ytilisation of funds viz. stoppage & slow-
down of operation of all CAPEX projects for maintaining COVID-19

30



protocoi in. underground as .well as in open cast mines; .Contract for
Mine - Development Productlon Drilling :and: Ore Productton from
Malanjkhand Copper Project (MCP) underground ‘ming, “could not
commence as mobilization of resources/equipments by the contractor
were held up due to COVID-19; Delay in getting Envircnmental
Clearance (EC) of Surda mine, the targeted. CAPEX expenditure of
Surda mine could not be met, etc. Now, Plan outlays {BE) ©f.Rs.350
crore has been made for the year2021-22. The Committee: have been
mformed that keeplng in’view ‘the . present f“nancual condltlon ‘of the
company, ‘HCL has: planned to: focus:on. such- ‘CAPEX which: will give
|mmedtate productlon ‘and __jfhelp:;in revenue .égeneratlon and to
continue - ‘those development A_-works' whlc ‘are °r red-in* order to
sustain:, productlon in ‘the: coming years, 3Apprec1at1n “‘the: |n|t1at1ves
being .taken by HCL for the growth of the .Company, “the: Comm:ttee
desire’th atf{HCL'fshould ‘earnestly ‘strive: towarcl optim utll:zatlon of' -

Actual Plan “Expenditure “of “HCL ‘during :ithe /:ye o
Rs. 452 96 crore (audited) as compared to target of Rs 600 00 crore at
‘ K th

Renewal & Replacement R B.00

{|Mine Development ' | - ""'18__0..00

“Mine.Expansion -~ il ‘-402.':005'-""'

"Green Field Exp|oration 10000 10.00- Bl
Total - L i-soo 00 _' 00.00 - | 452.96..]"

The shortfati was ma;nly under ;ts mlne expanSIon prOJects both at BE
and RE stage since it was not poss&ble to achieve the desired target
due to delay In awardmg some of the tenders related to mine
expansion.

b. Reasons for shortfall in Plan Expenditure during the year
2020-21

31
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}

Expected . Plan: Expenditure .of HCL during the year.2020-21 will. be
Rs,360.00 crore as compared to target of ‘Rs600.00 crore.at BE stage ,
The reasons for expected underutilization of funds are:-

v. Stoppage & slowdown of operation of all CAPEX projects for
. maintaining COVID- 19, protocot |n underground as. weII as. ln

- .open.cast mines; G
vi,.: Contract for. Mlne Development Productlon Drlllmg and Ore
T 'Produ 'on from, Malaanhand Copper Project . (MCP) Underground
- ming could “not < ‘commence - as mobihzatlon of resources_

ﬁEbt equaty l‘ath Of 4, 21 1. at the end;of-the fmancnal year 2019— A,
_‘20 A has mcreasmg{ R

Mine Expansion - - 0.
Green Field Exploratlon' o 0.00

[Mlnlstry of Mmes o.M ‘ENo_}S/2/22 IF(530) dated 28 05 2021]

N Comments of.the,,Commlttee S
(Ptease see para 16 of Chapter I of the Report)
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Recommendation Si. No.11
NATIONAL ALUMINIUM COMPANY LTD. (NALCO)

The Committee express satisfaction over the performance of
NALCO during 2020-21 as against the plan outlay of Rs.1012.21 crore,
the company has achieved CAPEX of Rs.856 crore (84.57%) till
January, 2021 and assured to achieve 100% of approved capital plan
outlay target by March, 2021 and thus, no projects/schemes will be
affected for less utilization of funds during 2020-21. The Committee
have been informed that funds of Rs.1500 crore projected for 2021-22
are based on requirement of various ongoing projects keeping in view
the progress of each -projects .and hence would be sufficient. As
submitted, NALCO has taken slew of measures for proper utilization of
funds and timely comptetion of various ongoing schemes during 2021-
22 which include formation of dedicated .teams to steer head the
tendering and execution of different ongoing projects, preponement of
tenders, squeezing .of time schedule for tendering, ‘undertaking
evaluation and award of contracts, etc. The Committee are hopeful
that NALCO would pursue the current measures more dttigently and
optsmally achleve the targeted CAPEX durmg 2021 22 :

| Actlon Taken AR
ATIONAL_ALUMINI‘UM‘ COMPANY LTD. “NALCOM

For the Financial Year 2020-21, the CAPEX achievement till ‘the
month of February, 2021_ has been Rs.922.91 crore l.e. 91 2%.
achievement of the BE target will be achieved by March, 2021.

As noted in the observation of the Committee, the Company is
taking all necessary actsons to achieve the targeted CAPEX for the year
2021-22.

[Ministry of Mines O.M. No.5/2/22-IF(530) dated 28,05.2021]
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CHAPTER-I1I

OBSERVATIONS/RECOMMENDATIONS WHICH THE COMMITTEE
DO NOT DESIRE TO PURSUE IN VIEW OF
GOVERNMENT's REPLIES

34 .



| S CHAPTER—IV i
0BSERVATIONS/RECOMMENDATIONS IN RESPECT OF
WHICH REPLIES OF GOVERNMENT
HAVE NOT BEEN ACCEPTED BY THE COMMITTEE

-Eprocurement of ehlc:les, as. well as. machlnery.& eqmpme e
er, less alioc‘ation of funds.for IBM_ at RE;i2019-.- -

manner The Com i  that the
of Rs.94.00 - crore’: aiiocated at RE 2020 21 would be .r‘fully 'utll-tzed S
except the funds ava u EEEE
(TASP), Special Cdmponent Pian for Scheduled Castes (SCPSC) and
Other -Capital - Expendlture (OCE) (NER), ‘as IBM has no.-scope - ‘of
incurring expendlture under.these object heads The Commlttee would
like to be kept informed -of. ‘the .actual expenditure by 1BM during
. 2020-21.
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: Actlon Taken _

INDIAN BUREAU OF MINES (IBM)

‘The actual expenditure of IBM during the financial year 2020-21
is Rs.86.9822 crore as agamst the RE of Rs.94.00 crore. The shortfall
of Rs.7.02 crore is mainly, . as already recorded by the Committee in
Para 4 above, due to no scope of mcurrmg expendlture under. the

Scheduiecl Castes (SCPSC) and Other Capltat Expendlture (OCE) (NER)
z.[amountzn.g:; 0. Rs 3 186 crore] and also dUe'
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“WHICH FINAL REPLIES O
Recommendat:on SI No 12

2019, | measures ta‘ nta "‘;:lf'_',__,”:_.___‘lilegal_minlng,"Mmmg Momtorlng SN

ion - “System, ‘. ‘Mineral-''Laws

System.. - :{(MSS), - ] on;
(Amendment) :Act, 2020, mlnerals
st_eps would:: make_:the count_r self-—reluant in mmeral pro

a, The Ministry constltuted a‘-_MOE‘\ItDI‘II"Ig :Committes on 18. 4. 2019
consistlng of representatives from. ‘GSI, IBM, CMD of MECL, a

37

auctlon etc. ‘and expect that these.



~2. MD, BGML (Addl,.Charge) to

.. b. MECL -has been___._entrus

04 August,2021
13 Sravana, 1943(S

Director form - Department:: Under:the chasrmanship of" present

g _ : Econom:c
Feasablllty Study, appointing a fmanc1ai consultant who will
suggest best option available for BGML based on all above
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ANNEXURE-I
MINUTES OF THE TWELFTH SITTING OF THE STANDING COMMITTEE
ON COAL AND STEEL (2020-2021) HELD ON WEDNESDAY, THE
4™ AUGUST, 2021 FROM 1530 HRS. TO 1630 HRS. IN HON'BLE
CHAIRPERSON'S CHAMBER, ROOM NO. '210', B-BLOCK, PHA
EXTENSION BUILDING, NEW DELHI.

PRESENT
Shri Rakesh Singh - Chairperson
Lok Sabha

Shri Balubhau Dhanorkar alias Suresh Narayan
Shri Vijay Kumar Hansdak

Shri Kunar Hembram

Shri Chandra Prakash Joshi

Shri Saumitra Khan

Shri S. Muniswamy

Shri Ajay Nishad

. Shri Basanta Kumar Panda

10. Smt. Riti Pathak

11. Shri S.R. Parthiban

12. Shri Komati Reddy Venkat Reddy
13. Shri Chunni Lal Sahu

14. Shri Arun Sao

15. Shri Pashupati Nath Singh

16. Shri Sunil Kumar Singh

17. Shri Sushil Kumar Singh

18. Dr. Beesetti Venkata Satyavathi

©ONO UL WN

Rajya Sabha -

19. Shri Anil Desai

20. Dr. Vikas Mahatme

21. Shri Venkataramana Rao Mopidevi
22. Shri Ram Vichar Netam

23. Shri Prabhakar Reddy Vemireddy
24. Shri B. Lingaiah Yadav

SECRETARIAT

1. Shri Pawan Kumar - Joint Secretary

2. Shri Arvind Sharma - Director

3. Shri Uttam Chand Bharadwaj - Additional Director
4, Smt. Geeta Parmar - Additional Director
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2.

3.

At the outset, the Chairperson welcomed the Members to the
sitting of the Committee. The Committee thereafter considered and
adopted the following Reports without any amendments: -

(i)
(ii)
(iii)

(iv)
(v)
(vi)

%k *k kK ko

¥k k> * kK * %

Draft Report on Action Taken by the Government on the
Observations/ Recommendations contained in the 17" Report
(Seventeenth Lok Sabha) on Demands for Grants (2021-22)
refating to the Ministry of Mines;

£33 ok ‘ * %k * ok
* % &K * % ok
* %k *K * K %k

The Committee then authorized the Chairperson to finalise the
Reports and present/lay the same in both the Houses of Parliament.

* %k

. k% Kk * %
The Committee, then, adjourned.
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ANNEXURE-II
(Vide Para IV of Introduction)

ANALYSIS OF ACTION TAKEN BY THE GOVERNMENT ON THE:
OBSERVATIONS/RECOMMENDATIONS CONTAINED IN THE
SEVENTEENTH REPORT OF THE STANDING COMMITTEE ON
COAL AND STEEL

II.

1L

IV,

Tota! No. of Recommendations made: ' 12

Observatlons/Recommendatlons that have been accepted by the
Government (wde recommendatlon at Sl. Nos 1,2,3,5,6,7,

8o0and 1 10
Percentage oftotal - "93'.349/.: .

Observatlons/Recommendatlons which the Committee do. not:_

desire to pursue in view of the Govemment S. rephes ‘

(vide Recommendation at Sl No. Nﬂ) i ‘00

Percentage of total ' o A R 0% BT

Observations/Recommendatlons in respect of WhICh replles of: o
the Government have not been accepted by the Committee AT R
(wde recommendatlon at SI No 4) SR 01 S

Percentage of total ' -“f‘.;_ 'j O 833% o |

Observations/Recommendations in respect of which final repiies_
of the Government are still awaited

(vide recommendation at Sl. No. 12): 01
Percentage of total 8.33%

&
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